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_going to make any survey. Previously
the Stat> Bank of India made some
survey in ttns lar matter. I
‘hope they could deliver the goods to
-some extent. I would like to make
this request to him and 1 want to
know the reaction of the Government
in this regard. There is deterioration
of service in the natiopalised banks
and everybody would aceept it. In
view of this, will the-Government
constitute a committee immediately
10 make 2 survey, because this is an
impertant preblem? I request him
to kindly consider this point and in-
form us.

SHRI YESHWANTRAO CHAVAN:
Well, as I told you, service conditions
need improvement. But I am not
sure whether any Committee would
be necessary for that. When we
were discussing this in the Consulta-
tive Committee 1 indicated that in
this matter naturally we will have to
go by the cansultations with the man-
agement of banks, but I may say, the
much more important thing is con-
sultation with the trade union and
leaders of bank employees etc. It is
their cooperation which is very essen-
-tial if a¢ all we want to make changes
and make improvements in the quality
of service. There is one point which
naturally has been arising so far,
about their participation in the
management of the banks. After the
appointment of the Boards the re-
presentatives of the employees will be
sitting and they will be entitled to sit,
on these Bank Boards and therefore
this one difficulty is now out of the
day. Now I think we will have to
create an atmposphere of more aware-
ness on the part of the staff so as to
see that better service is rendered to
the people for whom we tpok this
step of nationalisation of banks.

ot o AT ot o oy
FEWT. A1 X8 AT & wawrd § £
o1 framt *1 dur fwi ¥ gafed
foyea - og & & v fo o aw

- DECEMBER 15, 1972

Oral Answers 28

F med wiw § ar W Naag @
ag ™ e & §fF oo fewer
Xq &% ¥ dar wraAr g A I A fow
qrar & 7 X war wgar § fe qw
TR ¥ FTa #a ¥ wEw Iod A @
2?
l’t!mm!wilf:m
T a gl Ao § av§ vE § Wk
o fald dw & Swio A faesiigrg
w0 W S @ o g, W WS
FEFmAaA N Afewr @ R
T fee R & wwr § ...

it wefag AT AiE - @S W
aH R

Wt quEa qF wgrw - w&TH W
W g I o w1, FoSAw
g e A fr s § )

waw w1 faata

*474 ot wiwt o fwg : W
fam avare walt oy ATy A g A
f& :

(%) mws faata samare £ ooy
EUH AR F A ¥ AW A AW aAF
fmr-farm 3wt 0 v Frata fiwar g awr
Frafer fed 74 woE T AT R
L 113 ,
(@) 37 ¥l & o o § FavgPr
T Y FWE F AAT S & fay
T S § W Iwwe qow war § ?



=

3

P

‘@9 'OmlAnswers

AGRAHAYANA ¥4, 1 (SAKA)

g dnnpers 30

N

STATEMINT ’
SHIPMENTS M'WD D URING
(npto’the -nd qt-gotobet 3.

‘N dme of.the Couptry tity
T::f. e
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Qechoslwakn . . . . . 326- 66 1980°p0
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SHRI A. C. GEORGE: Export of
mica is not coming down.  In fact

if you go through some figures of
4 years you will find there is steady

improvement. The figures are as
follows:—
Year. Exports.
1968-69 15.5 crores
1969-70 17.47 crores
1970-71 17.17 crores
" 1971-72 17.58 crores.

]

In 1971-72 the figure is up by at
least Rs. 40 lakhs. ' In current year
between April and October, our ex-
port. i3 to the tune of Rs. 11.41 cror-

es whernas the same figure last yesar

was 9.4 crores.
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SHRI A. C. GEORGE: The export
of mica was canalised on 24-1-72. We
are in the process of setting up sep-
arate subsidiary of STC for handling
of mica alone., We are givin maxi-
mum aid to small traders. We have
kept apart 30 per cent of the total
value of the trade so that it may
benefit small producers.
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SHRI A. C. GEORGE: I do not
deny that there was some amount of
smuggling across the border. When
we analysed this probem, it was
found that it was because of the in-
cidence of an export duty of 40
per cent that there was this tempte—
tion ‘'on the part of producers f$o»
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smuggle it across the border. So,
©on 1st May, 1972, 40 per cent duty
+had been reduced to 10 per cent in
".the case of fabricated items and to
.20 per cent to nil in the case of
powder and micanite. So, this tem-
£ation or root cause for smuggling
has been sizably reduced.

. WRITTEN ANSWERS TO
QUESTIONS

Trade agreement with Poland

*465. SHRI SUKHDEO PRASAD
‘VERMA: Will the Minister of FOR-
EIGN TRADE be pleased to state:

(a) whether a trade agreement has
been reached recently between Po-
dand and India; and

(b) if so, the saliemt features of
the agreement and the foreign ex-
.change expected to be earned from
-exports thereunder?

THE MINISTER OF FOREIGN
‘'TRADE (SHRI L. N. MISHRA):

(a) As a result of negotiations held
‘between the Trade Delegations of
‘Governments of India and Poland in
Warsaw, a Trade Protocol for the
.years 1973 1874 and 1975 was imitia-
lled on 17th September, 1972. The
.Protocol will be signed in New Delhi
-during the visit of the Polish Minis-
ter of Foreign Trade to this country
vshortly,

(b) Besides traditional commodities
Jlike tea, coffee. black peper, cashew
kernels, de-oiled groundnut cakes,
iron ore, hides and skins, coir manu-
factures, jute manufactures etc. Po-
land will import a number of engine-
ering products and other non-traditi-
-ormil items such as textile machinery,
railway wagons, iron and steel cast-
ings including spun pipes, hand tools,
pneumatic tools, eleétric "household
articles, ready-made garments, refri-
.gerators and deep freezers, surgical
w«cotton, builders’ hardware, sanitary

fittings aluminium cables and con~
ductors etc. .

Indian imports from Poland will
include mijning machinery, rolled
steel products, urea, sulphur, inter-
mediates for pharmaceuticals and ba-
sic drugs, chemicals, refractory mate-
rials, zinc smelter, electrolytic zinc,
etc.

The total trade turn-over between
the two countries during 1973 is ex-
pected to be of the order of Rs. 1300
million, which will be about 280 per
cent higher than the trade plan pro-
vision for 1972.

India’s trade with Poland, as in the
case of other East European countri-
es and USSR, is regulated by Long
Term Trade and Payments Agree-
ments which provide for the settle-
ment of all commercial and non-com-
mercial transactions in non-converti-
ble Indian rupees. This is a balan-
ced form of trading and imports and
exports are to balance each other
over a period of time.

Currency Notes Lying in the State
Bank of India, Lucknow

*466. SHRI
Will the Minister
pleased to state:

(a) whether  Government are
aware of the fact that Rs. 16 crore
worth of notes unfit for circulation
have been lying cribbed in the Strong
Room of the State Bank of Indis,
Lucknow, for several years;

(b) whether the Reserve Bank is
reluctant to accept all these notes;
and

ARVIND NETAM:
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(c) if so, the reasons therefor and
the positive aotion Government pro-
pose to take in this connection?

THE MINISTER OF STATE IN
THE MINISTRY OF TFINANCE
(SHRI K. R.: GANESH): (a) The
State Bank of India, Lucknow f#
authorised to exchange soiled notes





